CENTRAL ADMINISTRATIVE TRIBUNAL

CA No, 84 of 1996,

Present ; HON'BLE PR, M,S, MUKHERJEE, ADMINISTRATIVE MEMBER,

HON*BLE MR, D, PURKAYRSTHA, JUDICIAL MEMBER,

SAKTI KR. CHOWDHURY
VRS, -
UNION OF INDIA & ORS,(NSSOQ)
For applicent : Fk,‘S.K; Gupta, Counsel,
For respondents : fr, B, Mikher jee, Counsel,

Heard on : 14,8,97, ' Ordered on : 14,R,97,

‘M.So [‘Y‘Mkhar'iee, Amo

Nr; Gupta, l1d, Counsel for the petitioner, submits that

~ the grievance of the petitioner has already besn met and he submits

.Em’instﬂﬂction from his client that he does not want to pursue

the matter,

without passing any order as to costs,

In the circumstances, the case is disposed of as withdrayn

Mp, 'Mukherjee,_ld. Counsel, is present for the respondents,
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